
HIGH COURT OF ]AIV14U AND KASHMIR
(OFFICE OF THE REGISTMR GENERAL AI SRINAGAR)

Nation.t ludtc tat Acadenv
BhoDat.

subject: North zone Restonat corference
Judictat tnstitutions: Cha[..oeq
November, 2017) [p-1062].

on Enhananq E,celen(e of rheand Opportunity(25rh and 26'h

R€f.No: NrA/Dirlp-1062120t7 / 32 t4 dat ed t o7 -os 20 17

Sir,
On the subject ctted above, i am destred io inrorm your good-setr that

the followhg Judicid Omcers have bedn nominated for atteodlng the above said

(A) Clvil Judoes senior DivisioDr
1)Sh.Alaz Ahmad ftan, Chief J ud icial lvtagtstrate, Srinagar.

2) Sh.rqanoJ parthar, Municipal rlasistrate, lammu.
3) Ms.Sudesh sharma. passanserTax. & Etect.t\4aq.Srinasar.
4) Sh.Naushad Ahmad Khan, Spt.Mobile Magtsr.ate, Rajouri.

(B) Civil Judg€s Juniof Division:
1) Sh.Touseef Ahmed Magrey, Munsiff, Krshtwar.
2) Sh..,eewan t(umar Sharma, Mursirf, Bonrya-.
3) ,,4s.RaJni Bhasat, Munsiff, sunderbani.
4) sh.Zahoor Ahm€d canie, !lunsitt CharaF,-sharier.

oarcd: K /!:_'29!2r
Copy to thej

1, Prlncipat Secretary to Hon,bto the Chief Jus|ce, High Court of
l&K, Srhagar.

2, Secreiary to Hon ble Mr.Justice A'o( Aradhe
3. se€retary to Hon,bte f4r.lustice Janak Ra., Kotwat.
4. Secretary to Hon,bte Mr,Jus ce f,l.h.Hanlura..

...........for informaflon ot His tordship.
5. Prlncipat Drstrict & Sessions lu.Jger srinagar/Jam mu/R ajoutttBaranu|la/

Klshtwar/ Budgam.

6. Shrl

....,,......for informalon and n/a
7, Co.dtnator, e-Courtsr High Court oft&K, Srnrdqar

the High Court website.

l./rvV
(sanity/Dh.ri

RegiEtrar cene.at

for uploadtng the same on

'*,.12fs\*


